I N THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTI ON

CRIM NAL APPEAL NO. 714 COF 2010
[arising out of SLP(CRL.) No. 4104 of 2009]

PRASHANT KUMAR ... APPELLANT

VERSUS

STATE OF BIHAR & ANR. ... .. RESPONDENTS

ORDER

Leave granted.
Heard the | earned counsel for the parties.
Having regard to the facts of the case, the
order dated 1st June, 2009 is made absol ute.

The appeal stands accordingly disposed of.

[DR B.S. CHAUHAN]

NEW DELH
APRI L 01, 2010.



